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CP NO.22/ND/2013

Sh. Ashutosh Mishra, Advocate holding brief of Sh. Kunal Ravi Singh,

Advocate for the petitioner. Sh. Tanmay Sadh, Advocate for the respondent.

At the request of counsel for the respondent, the matter is adjourned for filing

reply to the amended petition on 7' February, 2018.
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